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Talks With Rebels in Assam
1270. SHRI O.P. KOHLI: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether there has been any demand
recently from Assam leaders and Chief
Minister of Assam to initiate talks with
rebels;

(b) if so, the details thereof; and

(c) the
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) and (b) The
all party delegation from Assam and the
Chief Minister, Assam had made a request for
holding negotiations with the militants.

reaction of  Governmen)

(c) The State Government and the
Central Government have appealed to the
militants to come to negotiation table

Demarcation of Indo-Bangladesh Border

1271. SHRI SANJAY DALMIA: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether at any places, physical
separation of boundary between India and
Bangladesh has not been made which is
resulting in the free movement of citizens of
both the countries; and

(b) if so, the action taken in this regard?
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
{SHRI MOHD. MAQBOOL PAR): (a) and
(b) Physical separation by erection of barbed
wire fencing has been taken up only in certain
identified sensitive sectors of the border.
However, there is no free movement of
citizens across the border as the  Border
Security Force is keeping strict vigil along
the entire Indo-Bangladesh bprder to check
infiltration, exfiltra-tion and other border
crimes.

Renaming of 'Ahmedabad' as 'Karnavati

1272. SHRIMATI ANANDIBEN
JETHABHAI PATEL:
SHRI ANANTRAY DE
VSHANKER DAVE:
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Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that there is a
persistent demand from the people of Gujarat
to rename 'Ahmedabad' as 'Kar-navati after
Karan of Mahabharat period;

(b) whether it is also a fact that the
Railways have adopted 'Karnavati' for
Ahmedabad' and has started a train by
the name Karnavati' on the demand of the
people of Gujarat; and

(c) if so, by when Government propose
to grant permission for  renaming
Ahmedabad' as 'Karnavmi'?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) to (c) A
proposal for changing the name of
'Ahmedabad' to 'Karnavati' was received from
the State Government of Gujarat in May
1996. The matter has been referred to the new
State Govern ment for its views.

The Railways have not adopted 'Karnavati'
for 'Ahmedabad'. However, 2933/2934
Mumbai-Central Ahmedabad Express has
been named as 'Karnavati Express'.
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